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ADDENDUM

TOFORM G

EXTENSION OF TIMELINES TO THE INVITATION FOR EXPRESSION OF INTEREST
(Addendum to Form G published on 16 December 2022 under Regulation 36A (1) of

the Insolvency and Bankruptcy (Insolvency

Resolution Process for Corporate Persons)

Regulations. 2016)

RELEVANT PARTICULARS
1. |Name of the corporate debtor along with GVK POWER (GOINDWAL SAHIB) LIMITED
PAN/CIN/LLP No. PAN: AAACG7488H
CIN: U40109TG1997PLC028483
2. |Address ofthe registered office Plot No. 10, Paigah Colony, Sardar Patel Road,
Secunderabad, Hyderabad, Telangana-500003
3. |URLofwebsite https://lwww.cirpgvkgoindwal.com
4. |Details of place where majority of fixed| Thermal Power Plant of GVK Power
assetsare located (Goindwal Sahib) Limited located at
Goindwal Sahib, Tarn Taran District, Near
Amritsar, Punjab-143422
5. |Installed capacity of main products/{Coal based Thermal Power Plant of 540 MW
services capacity (having 2 units of 270 MW capacity
each)
6. |Insolvency commencement date of the|10th October 2022 (Order published on 18th
corporate debtor October2022)
7. |Date of invitation of expression of|The Invitation for Expression of Interest was
interest published in all India editions of Economic
Times and other regional newspapers on
16th December 2022. The dates mentioned
in the invitation for Expression of Interest
published on 16th December 2022 are
being extended by this addendum
published on 10th January 2023
8. |Eligibility for resolution applicants under|Eligibility criteria for the Prospective
section 25(2)(h) of the Code is available|Resolution Applicants under section 25(2)(h)
at: of the Code is set out in the detailed
expression of interest uploaded at
https:/lwww.cirpgvkgoindwal.com
9. [Norms of ineligibility applicable under|The details can be sought by mailing at:
section 29Aare available at: cirpgvkgoindwal@gmail.com
10.|Last date for receipt of expression of|16th Jan 2023
interest
11.|Date of issue of provisional list of|26th Jan 2023
prospective resolution applicants
12.|Last date for submission of objections to|31st Jan 2023
provisional list
13.|Process email id to submit EOI cirpgvkgoindwal@gmail.com

Sd/-

Name of the Resolution Professional: Ravi Sethia
Registration Number of the Resolution Professional:

IBBI/IPA-001/IP-P01305/2018-2019/12052

Registered Address of the Resolution Professional:
KPMG Restructuring Services LLP, 8th Floor, Building No. 10,

Date : 10th Jan 2023
Place : Gurugram, Haryana

DLF Cyber City, Phase Il, Gurgaon, Haryana-122002

For GVK Power (Goindwal Sahib) Limited
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Chandigarh
ADDENDUM TO FORM G
EXTENSION OF TIMELINES TO THE INVITATION FOR EXPRESSION OF INTEREST
(Addendum to Form G published on 16 December 2022 under Regulation 36A (1) of
the Insolvency and Bankruptcy (Insolvency Resolution Process for Corporate Persons)
Regulations. 2016)
RELEVANT PARTICULARS
1. |Name of the corporate debtor along with GVK POWER (GOINDWAL SAHIB) LIMITED
PAN/ CIN/LLP No. PAN: AAACG7488H
CIN: U40109TG1997PLC028483
2. |Address ofthe registered office Plot No. 10, Paigah Colony, Sardar Patel Road,
Secunderabad, Hyderabad, Telangana-500003
3. |URLofwebsite https://lwww.cirpgvkgoindwal.com
4. |Details of place where majority of fixed| Thermal Power Plant of GVK Power
assetsare located (Goindwal Sahib) Limited located at
Goindwal Sahib, Tarn Taran District, Near
Amritsar, Punjab-143422
5. |Installed capacity of main products/{Coal based Thermal Power Plant of 540 MW
services capacity (having 2 units of 270 MW capacity
each)
6. |Insolvency commencement date of the|10th October 2022 (Order published on 18th
corporate debtor October2022)
7. |Date of invitation of expression of|The Invitation for Expression of Interest was
interest published in all India editions of Economic
Times and other regional newspapers on
16th December 2022. The dates mentioned
in the invitation for Expression of Interest
published on 16th December 2022 are
being extended by this addendum
published on 10th January 2023
8. |Eligibility for resolution applicants under|Eligibility criteria for the Prospective
section 25(2)(h) of the Code is available|Resolution Applicants under section 25(2)(h)
at: of the Code is set out in the detailed
expression of interest uploaded at
https:/lwww.cirpgvkgoindwal.com
9. [Norms of ineligibility applicable under|The details can be sought by mailing at:
section 29Aare available at: cirpgvkgoindwal@gmail.com
10.|Last date for receipt of expression of|16th Jan 2023
interest
11.|Date of issue of provisional list of|26th Jan 2023
prospective resolution applicants
12.|Last date for submission of objections to|31st Jan 2023
provisional list
13.|Process email id to submit EOI cirpgvkgoindwal@gmail.com
Sd/-
Name of the Resolution Professional: Ravi Sethia
Registration Number of the Resolution Professional:
IBBI/IPA-001/IP-P01305/2018-2019/12052
Registered Address of the Resolution Professional:
KPMG Restructuring Services LLP, 8th Floor, Building No. 10,
Date :10th Jan 2023 DLF Cyber City, Phase I, Gurgaon, Haryana-122002
Place : Gurugram, Haryana For GVK Power (Goindwal Sahib) Limited
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Bangalore
ADDENDUM TO FORM G
EXTENSION OF TIMELINES TO THE INVITATION FOR EXPRESSION OF INTEREST
(Addendum to Form G published on 16 December 2022 under Regulation 36A (1) of
the Insolvency and Bankruptcy (Insolvency Resolution Process for Corporate Persons)
Regulations. 2016)
RELEVANT PARTICULARS
1. |Name of the corporate debtor along with GVK POWER (GOINDWAL SAHIB) LIMITED
PAN/ CIN/LLP No. PAN: AAACG7488H
CIN: U40109TG1997PLC028483
2. |Address ofthe registered office Plot No. 10, Paigah Colony, Sardar Patel Road,
Secunderabad, Hyderabad, Telangana-500003
3. |URLofwebsite https://lwww.cirpgvkgoindwal.com
4. |Details of place where majority of fixed| Thermal Power Plant of GVK Power
assetsare located (Goindwal Sahib) Limited located at
Goindwal Sahib, Tarn Taran District, Near
Amritsar, Punjab-143422
5. |Installed capacity of main products/{Coal based Thermal Power Plant of 540 MW
services capacity (having 2 units of 270 MW capacity
each)
6. |Insolvency commencement date of the|10th October 2022 (Order published on 18th
corporate debtor October2022)
7. |Date of invitation of expression of|The Invitation for Expression of Interest was
interest published in all India editions of Economic
Times and other regional newspapers on
16th December 2022. The dates mentioned
in the invitation for Expression of Interest
published on 16th December 2022 are
being extended by this addendum
published on 10th January 2023
8. |Eligibility for resolution applicants under|Eligibility criteria for the Prospective
section 25(2)(h) of the Code is available|Resolution Applicants under section 25(2)(h)
at: of the Code is set out in the detailed
expression of interest uploaded at
https:/lwww.cirpgvkgoindwal.com
9. [Norms of ineligibility applicable under|The details can be sought by mailing at:
section 29Aare available at: cirpgvkgoindwal@gmail.com
10.|Last date for receipt of expression of|16th Jan 2023
interest
11.|Date of issue of provisional list of|26th Jan 2023
prospective resolution applicants
12.|Last date for submission of objections to|31st Jan 2023
provisional list
13.|Process email id to submit EOI cirpgvkgoindwal@gmail.com
Sd/-
Name of the Resolution Professional: Ravi Sethia
Registration Number of the Resolution Professional:
IBBI/IPA-001/IP-P01305/2018-2019/12052
Registered Address of the Resolution Professional:
KPMG Restructuring Services LLP, 8th Floor, Building No. 10,
Date :10th Jan 2023 DLF Cyber City, Phase I, Gurgaon, Haryana-122002
Place : Gurugram, Haryana For GVK Power (Goindwal Sahib) Limited
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Chennai
ADDENDUM TO FORM G
EXTENSION OF TIMELINES TO THE INVITATION FOR EXPRESSION OF INTEREST
(Addendum to Form G published on 16 December 2022 under Regulation 36A (1) of
the Insolvency and Bankruptcy (Insolvency Resolution Process for Corporate Persons)
Regulations. 2016)
RELEVANT PARTICULARS
1. |Name of the corporate debtor along with GVK POWER (GOINDWAL SAHIB) LIMITED
PAN/ CIN/LLP No. PAN: AAACG7488H
CIN: U40109TG1997PLC028483
2. |Address ofthe registered office Plot No. 10, Paigah Colony, Sardar Patel Road,
Secunderabad, Hyderabad, Telangana-500003
3. |URLofwebsite https://lwww.cirpgvkgoindwal.com
4. |Details of place where majority of fixed| Thermal Power Plant of GVK Power
assetsare located (Goindwal Sahib) Limited located at
Goindwal Sahib, Tarn Taran District, Near
Amritsar, Punjab-143422
5. |Installed capacity of main products/{Coal based Thermal Power Plant of 540 MW
services capacity (having 2 units of 270 MW capacity
each)
6. |Insolvency commencement date of the|10th October 2022 (Order published on 18th
corporate debtor October2022)
7. |Date of invitation of expression of|The Invitation for Expression of Interest was
interest published in all India editions of Economic
Times and other regional newspapers on
16th December 2022. The dates mentioned
in the invitation for Expression of Interest
published on 16th December 2022 are
being extended by this addendum
published on 10th January 2023
8. |Eligibility for resolution applicants under|Eligibility criteria for the Prospective
section 25(2)(h) of the Code is available|Resolution Applicants under section 25(2)(h)
at: of the Code is set out in the detailed
expression of interest uploaded at
https:/lwww.cirpgvkgoindwal.com
9. [Norms of ineligibility applicable under|The details can be sought by mailing at:
section 29Aare available at: cirpgvkgoindwal@gmail.com
10.|Last date for receipt of expression of|16th Jan 2023
interest
11.|Date of issue of provisional list of|26th Jan 2023
prospective resolution applicants
12.|Last date for submission of objections to|31st Jan 2023
provisional list
13.|Process email id to submit EOI cirpgvkgoindwal@gmail.com
Sd/-
Name of the Resolution Professional: Ravi Sethia
Registration Number of the Resolution Professional:
IBBI/IPA-001/IP-P01305/2018-2019/12052
Registered Address of the Resolution Professional:
KPMG Restructuring Services LLP, 8th Floor, Building No. 10,
Date :10th Jan 2023 DLF Cyber City, Phase I, Gurgaon, Haryana-122002
Place : Gurugram, Haryana For GVK Power (Goindwal Sahib) Limited
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ADDENDUM

TOFORM G

EXTENSION OF TIMELINES TO THE INVITATION FOR EXPRESSION OF INTEREST
(Addendum to Form G published on 16 December 2022 under Regulation 36A (1) of

the Insolvency and Bankruptcy (Insolvency

Resolution Process for Corporate Persons)

Regulations. 2016)

RELEVANT PARTICULARS
1. |Name of the corporate debtor along with GVK POWER (GOINDWAL SAHIB) LIMITED
PAN/CIN/LLP No. PAN: AAACG7488H
CIN: U40109TG1997PLC028483
2. |Address ofthe registered office Plot No. 10, Paigah Colony, Sardar Patel Road,
Secunderabad, Hyderabad, Telangana-500003
3. |URLofwebsite https://lwww.cirpgvkgoindwal.com
4. |Details of place where majority of fixed| Thermal Power Plant of GVK Power
assetsare located (Goindwal Sahib) Limited located at
Goindwal Sahib, Tarn Taran District, Near
Amritsar, Punjab-143422
5. |Installed capacity of main products/{Coal based Thermal Power Plant of 540 MW
services capacity (having 2 units of 270 MW capacity
each)
6. (Insolvency commencement date of the|10th October 2022 (Order published on 18th
corporate debtor October2022)
7. |Date of invitation of expression of|The Invitation for Expression of Interest was
interest published in all India editions of Economic
Times and other regional newspapers on
16th December 2022. The dates mentioned
in the invitation for Expression of Interest
published on 16th December 2022 are
being extended by this addendum
published on 10th January 2023
8. |Eligibility for resolution applicants under|Eligibility criteria for the Prospective
section 25(2)(h) of the Code is available|Resolution Applicants under section 25(2)(h)
at: of the Code is set out in the detailed
expression of interest uploaded at
https:/lwww.cirpgvkgoindwal.com
9. [Norms of ineligibility applicable under|The details can be sought by mailing at:
section 29Aare available at: cirpgvkgoindwal@gmail.com
10.|Last date for receipt of expression of|16th Jan 2023
interest
11.|Date of issue of provisional list of|26th Jan 2023
prospective resolution applicants
12.|Last date for submission of objections to|31st Jan 2023
provisional list
13.|Process email id to submit EOI cirpgvkgoindwal@gmail.com

Sd/-

Name of the Resolution Professional: Ravi Sethia
Registration Number of the Resolution Professional:

IBBI/IPA-001/IP-P01305/2018-2019/12052

Registered Address of the Resolution Professional:
KPMG Restructuring Services LLP, 8th Floor, Building No. 10,

Date :10th Jan 2023
Place : Gurugram, Haryana

DLF Cyber City, Phase Il, Gurgaon, Haryana-122002

For GVK Power (Goindwal Sahib) Limited
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ADDENDUM TO FORM G
EXTENSION OF TIMELINES TO THE INVITATION FOR EXPRESSION OF INTEREST
(Addendum to Form G published on 16 December 2022 under Regulation 36A (1) of
the Insolvency and Bankruptcy (Insolvency Resolution Process for Corporate Persons)
Regulations. 2016)
RELEVANT PARTICULARS
1. |Name of the corporate debtor along with GVK POWER (GOINDWAL SAHIB) LIMITED
PAN/ CIN/LLP No. PAN: AAACG7488H
CIN: U40109TG1997PLC028483
2. |Address ofthe registered office Plot No. 10, Paigah Colony, Sardar Patel Road,
Secunderabad, Hyderabad, Telangana-500003
3. |URLofwebsite https://lwww.cirpgvkgoindwal.com
4. |Details of place where majority of fixed| Thermal Power Plant of GVK Power
assetsare located (Goindwal Sahib) Limited located at
Goindwal Sahib, Tarn Taran District, Near
Amritsar, Punjab-143422
5. |Installed capacity of main products/{Coal based Thermal Power Plant of 540 MW
services capacity (having 2 units of 270 MW capacity
each)
6. |Insolvency commencement date of the|10th October 2022 (Order published on 18th
corporate debtor October2022)
7. |Date of invitation of expression of|The Invitation for Expression of Interest was
interest published in all India editions of Economic
Times and other regional newspapers on
16th December 2022. The dates mentioned
in the invitation for Expression of Interest
published on 16th December 2022 are
being extended by this addendum
published on 10th January 2023
8. |Eligibility for resolution applicants under|Eligibility criteria for the Prospective
section 25(2)(h) of the Code is available|Resolution Applicants under section 25(2)(h)
at: of the Code is set out in the detailed
expression of interest uploaded at
https:/lwww.cirpgvkgoindwal.com
9. [Norms of ineligibility applicable under|The details can be sought by mailing at:
section 29Aare available at: cirpgvkgoindwal@gmail.com
10.|Last date for receipt of expression of|16th Jan 2023
interest
11.|Date of issue of provisional list of|26th Jan 2023
prospective resolution applicants
12.|Last date for submission of objections to|31st Jan 2023
provisional list
13.|Process email id to submit EOI cirpgvkgoindwal@gmail.com
Sd/-
Name of the Resolution Professional: Ravi Sethia
Registration Number of the Resolution Professional:
IBBI/IPA-001/IP-P01305/2018-2019/12052
Registered Address of the Resolution Professional:
KPMG Restructuring Services LLP, 8th Floor, Building No. 10,
Date :10th Jan 2023 DLF Cyber City, Phase I, Gurgaon, Haryana-122002
Place : Gurugram, Haryana For GVK Power (Goindwal Sahib) Limited
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ADDENDUM

TOFORM G

EXTENSION OF TIMELINES TO THE INVITATION FOR EXPRESSION OF INTEREST
(Addendum to Form G published on 16 December 2022 under Regulation 36A (1) of

the Insolvency and Bankruptcy (Insolvency

Resolution Process for Corporate Persons)

Regulations. 2016)

RELEVANT PARTICULARS
1. |Name of the corporate debtor along with GVK POWER (GOINDWAL SAHIB) LIMITED
PAN/CIN/LLP No. PAN: AAACG7488H
CIN: U40109TG1997PLC028483
2. |Address ofthe registered office Plot No. 10, Paigah Colony, Sardar Patel Road,
Secunderabad, Hyderabad, Telangana-500003
3. |URLofwebsite https://lwww.cirpgvkgoindwal.com
4. |Details of place where majority of fixed| Thermal Power Plant of GVK Power
assetsare located (Goindwal Sahib) Limited located at
Goindwal Sahib, Tarn Taran District, Near
Amritsar, Punjab-143422
5. |Installed capacity of main products/{Coal based Thermal Power Plant of 540 MW
services capacity (having 2 units of 270 MW capacity
each)
6. |Insolvency commencement date of the|10th October 2022 (Order published on 18th
corporate debtor October2022)
7. |Date of invitation of expression of|The Invitation for Expression of Interest was
interest published in all India editions of Economic
Times and other regional newspapers on
16th December 2022. The dates mentioned
in the invitation for Expression of Interest
published on 16th December 2022 are
being extended by this addendum
published on 10th January 2023
8. |Eligibility for resolution applicants under|Eligibility criteria for the Prospective
section 25(2)(h) of the Code is available|Resolution Applicants under section 25(2)(h)
at: of the Code is set out in the detailed
expression of interest uploaded at
https:/lwww.cirpgvkgoindwal.com
9. [Norms of ineligibility applicable under|The details can be sought by mailing at:
section 29Aare available at: cirpgvkgoindwal@gmail.com
10.|Last date for receipt of expression of|16th Jan 2023
interest
11.|Date of issue of provisional list of|26th Jan 2023
prospective resolution applicants
12.|Last date for submission of objections to|31st Jan 2023
provisional list
13.|Process email id to submit EOI cirpgvkgoindwal@gmail.com

Sd/-

Name of the Resolution Professional: Ravi Sethia
Registration Number of the Resolution Professional:

IBBI/IPA-001/IP-P01305/2018-2019/12052

Registered Address of the Resolution Professional:
KPMG Restructuring Services LLP, 8th Floor, Building No. 10,

Date : 10th Jan 2023
Place : Gurugram, Haryana

DLF Cyber City, Phase Il, Gurgaon, Haryana-122002

For GVK Power (Goindwal Sahib) Limited
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ADDENDUM TO FORM G
EXTENSION OF TIMELINES TO THE INVITATION FOR EXPRESSION OF INTEREST
(Addendum to Form G published on 16 December 2022 under Regulation 36A (1) of
the Insolvency and Bankruptcy (Insolvency Resolution Process for Corporate Persons)
Regulations. 2016)
RELEVANT PARTICULARS
1. |Name of the corporate debtor along with GVK POWER (GOINDWAL SAHIB) LIMITED
PAN/ CIN/LLP No. PAN: AAACG7488H
CIN: U40109TG1997PLC028483
2. |Address ofthe registered office Plot No. 10, Paigah Colony, Sardar Patel Road,
Secunderabad, Hyderabad, Telangana-500003
3. |URLofwebsite https://lwww.cirpgvkgoindwal.com
4. |Details of place where majority of fixed| Thermal Power Plant of GVK Power
assetsare located (Goindwal Sahib) Limited located at
Goindwal Sahib, Tarn Taran District, Near
Amritsar, Punjab-143422
5. |Installed capacity of main products/{Coal based Thermal Power Plant of 540 MW
services capacity (having 2 units of 270 MW capacity
each)
6. |Insolvency commencement date of the|10th October 2022 (Order published on 18th
corporate debtor October2022)
7. |Date of invitation of expression of|The Invitation for Expression of Interest was
interest published in all India editions of Economic
Times and other regional newspapers on
16th December 2022. The dates mentioned
in the invitation for Expression of Interest
published on 16th December 2022 are
being extended by this addendum
published on 10th January 2023
8. |Eligibility for resolution applicants under|Eligibility criteria for the Prospective
section 25(2)(h) of the Code is available|Resolution Applicants under section 25(2)(h)
at: of the Code is set out in the detailed
expression of interest uploaded at
https:/lwww.cirpgvkgoindwal.com
9. [Norms of ineligibility applicable under|The details can be sought by mailing at:
section 29Aare available at: cirpgvkgoindwal@gmail.com
10.|Last date for receipt of expression of|16th Jan 2023
interest
11.|Date of issue of provisional list of|26th Jan 2023
prospective resolution applicants
12.|Last date for submission of objections to|31st Jan 2023
provisional list
13.|Process email id to submit EOI cirpgvkgoindwal@gmail.com
Sd/-
Name of the Resolution Professional: Ravi Sethia
Registration Number of the Resolution Professional:
IBBI/IPA-001/IP-P01305/2018-2019/12052
Registered Address of the Resolution Professional:
KPMG Restructuring Services LLP, 8th Floor, Building No. 10,
Date :10th Jan 2023 DLF Cyber City, Phase I, Gurgaon, Haryana-122002
Place : Gurugram, Haryana For GVK Power (Goindwal Sahib) Limited
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ADDENDUM TO FORM G
EXTENSION OF TIMELINES TO THE INVITATION FOR EXPRESSION OF INTEREST
(Addendum to Form G published on 16 December 2022 under Regulation 36A (1) of
the Insolvency and Bankruptcy (Insolvency Resolution Process for Corporate Persons)
Regulations. 2016)
RELEVANT PARTICULARS
1. |Name of the corporate debtor along with GVK POWER (GOINDWAL SAHIB) LIMITED
PAN/ CIN/LLP No. PAN: AAACG7488H
CIN: U40109TG1997PLC028483
2. |Address ofthe registered office Plot No. 10, Paigah Colony, Sardar Patel Road,
Secunderabad, Hyderabad, Telangana-500003
3. |URLofwebsite https://lwww.cirpgvkgoindwal.com
4. |Details of place where majority of fixed| Thermal Power Plant of GVK Power
assetsare located (Goindwal Sahib) Limited located at
Goindwal Sahib, Tarn Taran District, Near
Amritsar, Punjab-143422
5. |Installed capacity of main products/{Coal based Thermal Power Plant of 540 MW
services capacity (having 2 units of 270 MW capacity
each)
6. (Insolvency commencement date of the|10th October 2022 (Order published on 18th
corporate debtor October2022)
7. |Date of invitation of expression of|The Invitation for Expression of Interest was
interest published in all India editions of Economic
Times and other regional newspapers on
16th December 2022. The dates mentioned
in the invitation for Expression of Interest
published on 16th December 2022 are
being extended by this addendum
published on 10th January 2023
8. |Eligibility for resolution applicants under|Eligibility criteria for the Prospective
section 25(2)(h) of the Code is available|Resolution Applicants under section 25(2)(h)
at: of the Code is set out in the detailed
expression of interest uploaded at
https:/lwww.cirpgvkgoindwal.com
9. [Norms of ineligibility applicable under|The details can be sought by mailing at:
section 29Aare available at: cirpgvkgoindwal@gmail.com
10.|Last date for receipt of expression of|16th Jan 2023
interest
11.|Date of issue of provisional list of|26th Jan 2023
prospective resolution applicants
12.|Last date for submission of objections to|31st Jan 2023
provisional list
13.|Process email id to submit EOI cirpgvkgoindwal@gmail.com
Sd/-
Name of the Resolution Professional: Ravi Sethia
Registration Number of the Resolution Professional:
IBBI/IPA-001/IP-P01305/2018-2019/12052
Registered Address of the Resolution Professional:
KPMG Restructuring Services LLP, 8th Floor, Building No. 10,
Date :10th Jan 2023 DLF Cyber City, Phase Il, Gurgaon, Haryana-122002
Place : Gurugram, Haryana For GVK Power (Goindwal Sahib) Limited
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ADDENDUM

TOFORM G

EXTENSION OF TIMELINES TO THE INVITATION FOR EXPRESSION OF INTEREST
(Addendum to Form G published on 16 December 2022 under Regulation 36A (1) of

the Insolvency and Bankruptcy (Insolvency

Resolution Process for Corporate Persons)

Regulations. 2016)

RELEVANT PARTICULARS
1. |Name of the corporate debtor along with GVK POWER (GOINDWAL SAHIB) LIMITED
PAN/CIN/LLP No. PAN: AAACG7488H
CIN: U40109TG1997PLC028483
2. |Address ofthe registered office Plot No. 10, Paigah Colony, Sardar Patel Road,
Secunderabad, Hyderabad, Telangana-500003
3. |URLofwebsite https://lwww.cirpgvkgoindwal.com
4. |Details of place where majority of fixed| Thermal Power Plant of GVK Power
assetsare located (Goindwal Sahib) Limited located at
Goindwal Sahib, Tarn Taran District, Near
Amritsar, Punjab-143422
5. |Installed capacity of main products/{Coal based Thermal Power Plant of 540 MW
services capacity (having 2 units of 270 MW capacity
each)
6. |Insolvency commencement date of the|10th October 2022 (Order published on 18th
corporate debtor October2022)
7. |Date of invitation of expression of|The Invitation for Expression of Interest was
interest published in all India editions of Economic
Times and other regional newspapers on
16th December 2022. The dates mentioned
in the invitation for Expression of Interest
published on 16th December 2022 are
being extended by this addendum
published on 10th January 2023
8. |Eligibility for resolution applicants under|Eligibility criteria for the Prospective
section 25(2)(h) of the Code is available|Resolution Applicants under section 25(2)(h)
at: of the Code is set out in the detailed
expression of interest uploaded at
https:/lwww.cirpgvkgoindwal.com
9. [Norms of ineligibility applicable under|The details can be sought by mailing at:
section 29Aare available at: cirpgvkgoindwal@gmail.com
10.|Last date for receipt of expression of|16th Jan 2023
interest
11.|Date of issue of provisional list of|26th Jan 2023
prospective resolution applicants
12.|Last date for submission of objections to|31st Jan 2023
provisional list
13.|Process email id to submit EOI cirpgvkgoindwal@gmail.com

Sd/-

Name of the Resolution Professional: Ravi Sethia
Registration Number of the Resolution Professional:

IBBI/IPA-001/IP-P01305/2018-2019/12052

Registered Address of the Resolution Professional:
KPMG Restructuring Services LLP, 8th Floor, Building No. 10,

Date : 10th Jan 2023
Place : Gurugram, Haryana

DLF Cyber City, Phase Il, Gurgaon, Haryana-122002

For GVK Power (Goindwal Sahib) Limited
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Lucknow
ADDENDUM TO FORM G
EXTENSION OF TIMELINES TO THE INVITATION FOR EXPRESSION OF INTEREST
(Addendum to Form G published on 16 December 2022 under Regulation 36A (1) of
the Insolvency and Bankruptcy (Insolvency Resolution Process for Corporate Persons)
Regulations. 2016)
RELEVANT PARTICULARS
1. |Name of the corporate debtor along with GVK POWER (GOINDWAL SAHIB) LIMITED
PAN/ CIN/LLP No. PAN: AAACG7488H
CIN: U40109TG1997PLC028483
2. |Address ofthe registered office Plot No. 10, Paigah Colony, Sardar Patel Road,
Secunderabad, Hyderabad, Telangana-500003
3. |URLofwebsite https://lwww.cirpgvkgoindwal.com
4. |Details of place where majority of fixed| Thermal Power Plant of GVK Power
assetsare located (Goindwal Sahib) Limited located at
Goindwal Sahib, Tarn Taran District, Near
Amritsar, Punjab-143422
5. |Installed capacity of main products/{Coal based Thermal Power Plant of 540 MW
services capacity (having 2 units of 270 MW capacity
each)
6. (Insolvency commencement date of the|10th October 2022 (Order published on 18th
corporate debtor October2022)
7. |Date of invitation of expression of|The Invitation for Expression of Interest was
interest published in all India editions of Economic
Times and other regional newspapers on
16th December 2022. The dates mentioned
in the invitation for Expression of Interest
published on 16th December 2022 are
being extended by this addendum
published on 10th January 2023
8. |Eligibility for resolution applicants under|Eligibility criteria for the Prospective
section 25(2)(h) of the Code is available|Resolution Applicants under section 25(2)(h)
at: of the Code is set out in the detailed
expression of interest uploaded at
https:/lwww.cirpgvkgoindwal.com
9. [Norms of ineligibility applicable under|The details can be sought by mailing at:
section 29Aare available at: cirpgvkgoindwal@gmail.com
10.|Last date for receipt of expression of|16th Jan 2023
interest
11.|Date of issue of provisional list of|26th Jan 2023
prospective resolution applicants
12.|Last date for submission of objections to|31st Jan 2023
provisional list
13.|Process email id to submit EOI cirpgvkgoindwal@gmail.com
Sd/-
Name of the Resolution Professional: Ravi Sethia
Registration Number of the Resolution Professional:
IBBI/IPA-001/IP-P01305/2018-2019/12052
Registered Address of the Resolution Professional:
KPMG Restructuring Services LLP, 8th Floor, Building No. 10,
Date :10th Jan 2023 DLF Cyber City, Phase Il, Gurgaon, Haryana-122002
Place : Gurugram, Haryana For GVK Power (Goindwal Sahib) Limited
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